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Date : 31/10/2001 This Petition was called on for hearing today.
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UPON hearing counsel the Court nmade the foll ow ng

ORDER
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Hon’ ble M. Justice Shi var aj V. Pati |
pronounced the judgment of the Court. Appeal is
di sposed of. No costs. NON REPORTABLE. @@
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(Suman Wadhwa) (V. P.Tyagi)
Court Master Court Master

Si gned Non- Reportable judgnent is placed on
the file.



